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1
NOTIFICATION
The 29th November, -2019 5[ i

No. GLR(RC)128/2615/60.- The following draft Rules further m amend _the Assam F: actorxes Rules
1950, hercinafter referred to as the principal Ru!es whxch the Govemo' of A '

\ 3 of 1948)
are hereby published as required under section 115 of the saxd Act, fr.)r lnform tm __._of l perscms 'hkely to

exercise of the power conferred by Section 112 of the Factorxes Act, 194.

be affected thereby and notice is hereby given that the said- draft Rules wﬂ.l bﬂ :taken mto consxdelanon

after the expiry of a period of 45 days from the date of pub!:catmﬂ of ﬂ'llS Not:ﬁcaﬁon_ i the Off’ cial
Gazette. ' : :

Any objections or suggesnons whzch_ as ' person

“will be

DRAFTRULES

The Assam Factories {Amendment) Rules, 201 o
Short title and 1. {n These Rules may be called the Assam Factorié_s"f (Amendment)
comimencement Rules, 2019. : o SRR

(2}  They shall come mto fcrce on the.datc of eir publication m the

Official Gazette



GAZETTE, EXTRAORDINARY, DECEMBER 30, 2019

Amendment of

:_'lrif;'tl;lé';Pri'n't:i:pal Rules, in Rule 40, in clause (b), for the punctuation mark
- ¥ shall be substituted and thereafter the following new clauses (c) and
(d) shall be inserted, namely :-

(13

-Z(c);-Sanitary napkins of adequate quantity conforming to Indian
: Standard, shall be provided and maintained in the women’s
*latrines/ toilets for their use, and the same shall be replenished on
:danly basis,

(d) dlsposable bms with lids shall be provided within the women’s
.. latrines/ toilets for the collection of the used napkins and the used
‘napkins. shail be d:sposed off as per the procedure approved by
_ '{he InsPr:ctor

J. B. EXKKA,
Principal Secretary to the Govt. of Assam,
Labour Welfare Department,

1shed by thé Dy Dlrector Directorate of Printing & Stationery, Assam, Guwahati-21.
rdinary ﬂiette No 1029 10 +10.- 30 - 12 = 2019, (visit at— dpns.assam.gov.in)



